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8517. SHEl R. N. BARMAN: Will 
the  Minister of FINANCE be pleas- 
-ed to state:

(a) whether the State of  West 
Bengal is not included m thr list of 
beneficiaries of the recent loan  of 
$93 million to India by the Interna­
tional Development Association,  an
.affiliate body of the World Bank;

(b) if so, the reasons therefor; and

(c) whether Government  propose 
to give assistance out of the afore­
said loan amount to the  State of 
West Bengal for development work?

THE MINISTER  OF  FINANCE 
{SHRI  YESWANTRAO CHAVAN):
(a)  to (c). Two CreditB were ap­
proved by the Board of Directors  of 
the International Development Asso­
ciation  (IDA). One  of US Dollar
8 million, is meant for development 
of agricultural wholesale markets  in 
Mysore State.  The other, cf  US 
Dollars 85 millions, will  be utilised 
for expansion of power transmission 
programmes of certain State Electri­
city Boards,  which  do not  include 
West Bengal. The West Bengal State 
Electricity Board is already  one of 
the beneficiaries of an IDA Credit for 
India’s Second  Power Transmission 
Project given in May 1971. Proposals 
for IDA Credits for Urban Develop­
ment and Agricultural markets deve­
lopment projects in West Bengal ere 
separately under consideration.

Demand by Darjeeling Tea Planters
Association for the Intervention of
Tito Trading Corporation In the 

Auction

8518. SHRI R- N. BARMAN:

SHRI. A. K. M. ISIIAQUE:

Will the Minister of COMMERCE 
Tbe pleated to state:

(a) whether Darjeeling Tea Plan­
ters Association has demanded inter­
vention by Tea Trading Corporation 
in the auction;

(b) if so, what are their demands; 
and

(c) what action Government have 
taken thereon?

THE MINISTER OF  COMMERCE 
(PROF. D. P. CHATTOPADHYAYA):
(a) No, Sir.

(b) and (c). Do not arise.

Number of Tea Estates and actual 
Acreage under Tea Plantation

8519. SHRI R. N. BARMAN:
SHRI A. K. M. 1SHAQUE:

Will the Minister of  COMMERCE 
be pleased to state.

(a) the number of Tea Estates and 
acreage under the application, Slate- 
wise, in Eastern India;

(b) whether the Tea Board during 
the last five years made any survey 
about economic  condition of  Tea 
Estates or took up any specific scheme 
for improving the lot of small  Tea 
Estates in this region;

(c) whether  Chairman or  other 
Senior Officials concerned with the 
development of Tea Estates visited 
various places in the last three years 
and if so, the total expenditure in­
curred on their visits; and

(d) whether any representative of 
small tea growers and  small  tea 
estates has been appointed as a mem­
ber of Tea Board during the last 10 

years?




